LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054

BULLETIN PART-II
(General information relating to Legislative and other Matters)

Thursday, 13 March, 2025/22, Phalgun 1946 (Saka)
No. 11 i

PRIVATE MEMBER’S RESOLUTIONS

Hon’ble Members are hereby informed that 06 (Six) notices of resolutions were received by the
Assembly Secretariat till the last date of receipt of Private Members Resolutions i.e. Thursday, the 13"
March, 2025. The following three resolutions have been sclected on the basis of Balloting. These

Resolutions would be taken up for discussion on the Private Members Day i.e. Friday, the 28" March,
2025:-

8. No. Name of the Hon’ble MLA _' Text of the Resolution ]

1. Sh. Mohan Singh Bisht | This House resolves that the name of the |
Mustafabad assembly constituency may be |
changﬂd to *Shw Vihar assernbl}f 'I..-()I'Ihtl'lLIEIlEV in

RSN, Sttt

2. | Sh. Ashok Goel ' Thm Hnuse resolves that new cow sheitem may be

3__' Sh. Sanj_eev Jha The House re&uhf-és"i-l-ﬁt"ﬁél-ﬁi -ﬂ;:wemment ensure |
f immediate and timely implementation of
. | distribution of free Gas Cylinder as promised.
Ranjeet Singh

Secretary
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